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SHRI V.P. DURAISAMY: Sir, my question 

relates to the Hubli-Ankola Railway Project. I 

express my thanks and happiness to the 

Railway Minister. Last week he had convened a 

meeting at Madras of all the M.Ps. fromTamil 

Nadu. He heard our grievances very patiently, 

including the grievances with regard to new 

projects that have to be given importance. In 

Madras, I had mentioned to the hon. Railway 

Minister that there is a broad-gauge railway line. 

Tamil Nadu recently declared Namakkal town as a 

Revenue District. Namakkal, Karur and 

Rashipuram are all Revenue Divisions. The textile 

industry is emerging in that area. We also have a 

white revolution there with regard to egg-

production and that is why it is called the egg 

city also. 

MR. CHAIRMAN: Your question seems to be 

outside the scope of the present Question. 

SHRI V. P. DURAISAMY: Sir, even then I 

would like to request the Minister... 

MR. CHAIRMAN: Then, at least be brief. 

SHRI V. P. DURAISAMY: Sir the feasibility 

report about the Salem-Rashipuram-Namakkal-

Karur railway line has already been submitted to 

the Railway Board. The project is technically 

and economically viable and we expect  the 

Minister.... 

MR. CHAIRMAN: You better raise this in the 

debate on the Railway Budget. 

SHRI V.P. DURAISAMY: It is not 

mentioned in the Budget, Sir, I want to know 

whether the Railway Minister will give 

priority to it so as to cover the people of this 

mofussil area. 

 

MR. CHAIRMAN: Mr. Narayanasamy, 
have you a question on this subject? 

SHRI V. NARAYANASAMY: Yes, Sir. 

MR. CHAIRMAN: Not on Pondicherry? 

SHIR V. NARAYANASAMY: No, Sir, Mr. 
Chairman, Sir, for several years various surveys 
have been carried out in different railway zones for 
the purpose of introducing railway services with a 
view to developing those regions, especially in 
Southern India. The projects seem to be viable. 
But after those surveys, the Railway Minister 
has not taken any initiative. Whether it is Andhra 
Pradesh, Karnataka or Tamil Nadu, they have not 
taken any initiative for starting work relating to 
laying of railway lines so that the area could 
develop. I would like to know from the hon. 
Minister as to how many surveys have been 
conducted in Southern India and how many 
projects have been completed so far. I would 
request him to give statistics so that the Parliament 
can know as to how Southern India has been 
ignored. 

MR. CHAIRMAN: Raise it during the 
debate. 

SHRI V. NARAYANASAMY: This relates to 
the question. 

MR. CHAIRMAN: No. It does not relate to 
the question. Please. (Interruptions) Please. It is 
widely irrelevant, if I may say so. 
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SHRIMATI RENUKA CHOWDHURY: 

Sir, it is now an established fact that coal 

mafias and coal theft mafias operate in certain 

regions. The hon. Minister in his extensive 

reply has given the details of preventive 

measures for checking such thefts. I would 

like to know whether the nexus between thefts 

and the Railway employees has been 

established, how many cases are outstanding 

and for how many years these are being 

investigated. What action can be taken against 

these mafias to prevent this nexus? 

 
SHRIMATI RENUKA CHOWDHURY: 

How many cases are outstanding and for how 

many years? 
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SHRIMATI RENUKA CHOWDHURY: The 

measures have failed. (Interruptions) They are 

only on paper. (Interruptions) They should be 

implemented. 

 
SHRI O. RAJAGOPAL: Sir, apart from the 

question of theft of coal and booked bogies, has it 

been brought to the notice of the hon. Minister 

†Transliteration in Arabic Script 

the type of robbery that has been talcing place 

in the trains, especially in the tains from Delhi 

to Kerala and also from Bombay to Kerala? 

There have been a number of incidents where 

armed people get into the the compartments and 

take away valuable things including ornaments 

from passengers. I would like to know from the 

hon. Minister whether these incidents have 

come to the notice of the hon. Minister; if so, 

what steps the Government would like to take 

to effectively stop this. 
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"Dog squads are 

deployed for patrolling vulnerable yards and 

 
Dog squads are deployed for patrollin} 

vulnerable yards and areas." 

 

 

 

 



21 Oral Answers [19 JULY 1996] to Questions        22 
 

 

†Transliteration in Arabic Script.  



23       Oral Answers [RAJYA SABHA] '<> Questions       24 

 

 

SHRI SANJAY DALMIA: Sir, I would like 

to draw the attention of the hon. Minister that 

the figure of Rs. 16 lakhs for coal is grossly 

under-estimated because, according to my 

information, the figure runs into several 

hundred crores of rupees. Also in almost all 

these cases the sufferer is the consumer because 

the Railways do not entertain any claim for 

shortages in the coal. When the coal is loaded 

the comment on the RR is that it contains so 

much of coal, which means that if there is a 

shortage or if there is a claim for any bad quality, 

it has to be borne by the consumer. Secondly, 

in the case of other items where the shortage is 

supposed to be to the tune of Rs. 4 crores, my 

informaton is again that it runs into several 

hundred crores of rupees and the same situation 

is there that the consumers do not get the claim 

and therefore, when you get the information 

from your Ministry about the amount of claim 

the Railway has paid, the figure will be very, 

very small. The brunt of the whole shortage is 

borne by the consumer. My suggestion is, 

something should be done about this. If the 

Railways is not able to control this, at least the 

consumer should not be forced to pay this 

amount. The Railways should bear this brunt 

and then only, probably they will be able to 

improve their efficiency and reduce the 

leakages. 

 

SHRI SANJAY DALMIA: My suggestion 

was, that the Railway should consider that the 

loss which the consumer is suffering would be 

transferred to the Railways and the consumer 

should not be made to suffer on this account. 

Once the Railways know that this is the amount 

of claim they are going to bear themselves, then 

there will be improvement and efficiency. May 

I have a comment from the Minister on this 

account? 
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